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Development of a new Aircraft
Hind Aer ica Lia, Y

.#877. SHRI SURAJ BHAN :
SHRI ONKAR SINGH
SHRI KANWAR LAL GUPTA ;

Will the Minister of
pleased to state : DEFENCE  be

(a) whether it is a fact that t| i
stan Acronautics Ltd. is de\.}'::tlag::u;
;&:ﬂ lf’ﬁlltary Aircraft for the Indian Air

(b) if s0, the details thereof ;
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(c) when this aircraft will be ready
and what will be its benefits ; and

(d) whether any foreign technical assis-
tance has been taken in the preparation
of this aircraft ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA) (a) to (d). The design,
development and productionisation o
modern aircraft is a long and continuing
process and Hindustan Aeronautics Lid.
has been undertaking studies for meeting
the future requirements of aircraft in the
IAF. The need for foreign technical
assistance will be considered as and when
necessary. It will not be in the public
interest to give any further information.

*g-8, SHRIMATI SHARDA MU-
KERJEE : Will the Minister of EXTER-
NAL™ AFFAIRS be pleased to state :

(a) whether it is a fact that some of the
captured from the China-
returned Naga rebels contain references
to the visit of some Nagas to North Viet-
Nam; and

(b) ifso, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) :
(a) The captured documents do not con-
tain any reference to the visit of some
Underground Nagas to North Vietnam.

(b) Does not arise.

Profits made by the Tea and Jute
Wduehkeducﬁminhpon

*870. SHR1 DEVEN SEN : Will the
Minister of FOREIGN TRADE  be
pleased to state :

(a) the benefits in money value accruin
w0 the export traders of tea and jute ,2
a result of reduction in export duty;

(b) the benefits which Gove
derived therefrom; a::d. rament have

(c) whether any benefit has accrued
to the jute grower as a result of the re-
duction from export duty?





